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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
CENTRAL ZONAL BENCH AT BHOPAL
ORIGINAL APPLICATION NO 139/2023

IN THE MATTER OF:

KRISHNA RANI AGARWAL ... APPLICANT
VERSUS
STATE OF MADHYA PRADESH & ORS. ... RESPONDENT
INDEX
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29.05.2024
2. Letter no. 1473 of MP PCB dated | Annexure-1 4-6

04.07.2024 and Letter no. 1376 of MP
PCB dated 24.06.2024

3. Letter no. 1494 of MP PCB dated | Annexure-2 7
05.07.2024
4. Calculation of Environmental | Annexure-3 8-9

Compensation by MP PCB

Date: 28.08.2024 Submitted by MPPCB:-

BHOPAL QM\ff/

through Counsel
Adv. Parul Bhadoria
Ph. No.: (+91)-8085977111;
Email: parul.bhadoria04@gmail.com
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
CENTRAL ZONAL BENCH AT BHOPAL
ORIGINAL APPLICATION NO 139/2023

IN THE MATTER OF:

KRISHNA RANI AGARWAL ... APPLICANT

VERSUS

STATE OF MADHYA PRADESH & ORS. ... RESPONDENT

ACTION TAKEN REPORT ON BEHALF OF MPPCB IN O.A. 139/2023 IN
COMPLIANCE OF THE ORDER DATED 29.05.2024

1. That the the Hon'ble NGT (CZ) vide order dated 29.05.2024 directed Madhya
Pradesh Pollution Control Board to issue notice to the Prakash Grah Nirman
Sehkari Samiti Maryadit for non-compliance of the environmental rules and to

proceed with the realization of environmental compensation according to rules.

2. That in compliance to the above direction, the show cause notice was issued to
Smt. Sangita Meena, Administrator, Prakash Grah Nirman Sehkari Samiti
Maryadit on 24.06.2024 through letter number 1376 dated 24.06.2024 through
speed post. However this notice was returned back because of incorrect address.
Thereafter again another letter number 1473 dated 04.07.2024 was issued to
Smt. Sangita meena, Administrator, Prakash Grah Nirman Sehkari Samiti
Maryadit regarding the violations of environmental norms and the imposition of
environmental compensation. The copy of these letters dated 04.07.2024 and

24.06.2024 are collectively filed herewith and marked as Annexure -1.
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3. That in the as per the show cause notice the Board had given a time of of fifteen
days to Prakash Grah Nirman Sehkari Samiti Maryadit for submission of their
reply/objection to the EC imposed however no reply have been provided by

them in any manner.

4. That the Board had sent another reminder letter no. 1494 dated 05.07.2024 to
Prakash Grah Nirman Sehkari Samiti Maryadit for submission of the reply. The

copy of the remainder letter is filed herewith as Annexure-2.

5. That the MP PCB had calculated the EC for non-compliance of Environmental
Rules as per the CPCB Guidelines. The calculation of the EC by the MP PCB

is filed herewith as Annexure-3.

6. That the Hon'ble Tribunal may kindly take the present action taken report on

record.

Date: 28.08.2024 Submitted by MPPCB:-

A
BHOPAL Q

through Counsel
Adv. Parul Bhadoria
Ph. No.: (+91)-8085977111;
Email: parul.bhadoria04@gmail.com
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Annexure ™ ﬂ_l_

—

Calculation of Environment Compensation to be levied on Prakash
Grah Nirman Socicty, Bijli Nagar Colony, Govindpura, Bhopal:

Environmental compensation (EC) to be levied on concerned individual/
authority as per order of Hon’ble NGT in case of OA- 129/2023 may be

calculated as:

Calculation of Environment Compensation to be levied on Prakash Grah
Nirman Society, Bijli Nagar Colony, Govindpura, Bhopal;

EC (Lacs Rs.) = 17.5 x (Total Sewage Generation — Installed Treatment
Capacity) + 55.5 x (Total Sewage Generation —Operational Capacity) + 0.2
{(Sewage Generation —Operational Capacity) x N + Marginal cost of
Environmental Externality x (Total Sewage Generation —Operational
Capacity)x N

Where N == Number of days from the date of direction of CPCB/SPCB/PCC till
the required capacity systems are provided by the concerned authority. Quantity
of Sewage in MLD.

As per above methodology, the mformation recorded during inspection and
based on following parameters environment compensation is assessed:-

| S.Ne. Components of EC Estimated Value Remarks

(approx) 27 (Occupancy)
Assumption as per NBC:

No. of persons per family=5

. 135 Ipcd
Total Sewage Generation per day 0.01458 Assumption as per CPHEEO Manual
(MLD) (approx) Sewage Generation= 0.08* water

demand Q\/
A_K QUSEN

N

Executive Enqineer
Regionai Oriice
M.P Pollution Conirol Board
Bhopal

Water demand per day (MLD) 0.018225 Caiculated for total no. of dwellings=

Minimum domestic water supply=
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“Installed  Treatment (apacity 0.015 Not in “«’ipl-’r“;»nlion

(MLD)

Operational Capacity of STP 00

(MLD) '

Gap In treatment of  Sewage 0.01458 Total SLngL Generation — Installed

(MLD) Treatment capacity of STP =
-0.01542
Total  Scwage  Generation  —
Operational ‘I'rcatment capacity of
STP = (0.01458

N = Number of l’)ays‘}_)fTVi()lation 76 No. of day; (76) of violation is

calculated from the date of petition
filed i.e. 20/09/2023 to 05/11/2023
i.e. last inspection done by Joint

Inspection team.

As per the above data Rs.1.078 /-In EC= 17.5%(0.01458-0.015) +
Environmental Compensation Lacs Rs. 55.5%(0.01458-0.0) + 0.2*(0.01458-
0.0)*76+ 0.05*(0.01458-0.0) 76
) EC=1.31/- (In Lacs Rs.)
As per Environment Rs 380,000/- Total No. of days =76 '

Compensation guidelines points
1.3.1 of f “In any case, minimum
environment compensation shail

be Rs. 5000 per day”

Environment Compensation will be

Rs. 5000*76 = 380,000/-

T
i
i
I
1
I

i
| Bijh Nagar Colony, Govindpura, Bhopal is Rs 380,000/-

| Conclusion: Therefore Environmental Compensation to be levied on Prakash Grah Nirman Society,

P

A CSEE e

e EO9L
executV A ox‘nce\ goard

CQ““O
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